In The Central AdmiﬂlstratiVe Tribunal
Calcutta Bench

OA 18340f 1997
Present s _Hoﬁ‘ble fire S. Biswas, Administrative Member

ton'ble fir. Kuldip Singh,laudicial fembe:

Suprakagh Sana

0/o Rist

For the Applicant : None

For tha-Respondantss Mse Us Sanyal, Coonsel

‘Heard on 3 04=02-2002 '  Date of Order § 04-02-2002

S. BISWAS, MEMBER(A)

None appeared on beghalf of_thé}appiidant.even when

the case was called for second time. Therefore, application

is dismissed for défaultp Mo costse
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